GOVERNMENT OF INDIA
MINISTRY OF HOUSING AND URBAN POVERTY ALLEVIATION

LOK SABHA
UNSTARRED QUESTION NO. 2253

TO BE ANSWERED ON MARCH 15, 2017
BASIC SERVICES TO THE URBAN POOR AND IHSDP

NO. 2253 SHRI B.S. YEDIYURAPPA:

Will the Minister of HOUSING AND URBAN POVERTY ALLEVIATION be pleased to
state:

(a) the current status of the ongoing projects under Basic Services to the Urban Poor
(BSUP), Integrated Housing and Slum Development Programme (IHSDP) in various
States, State-wise;

(b) whether there has been time and cost overruns in many of these projects;

(c) if so, the reasons therefor, project-wise along with the revised schedule for completion
of the said projects; and

(d) the overall achievement made by these schemes?

ANSWER
THE MINISTER OF STATE IN THE MINISTRY OF HOUSING & URBAN POVERTY
ALLEVIATION
(RAO INDERJIT SINGH)

seskksk
(a) : State-wise details of current status of the on-going projects under Basic Services to
the Urban Poor (BSUP) and Integrated Housing and Slum Development Programme
(IHSDP) components of Jawaharlal Nehru National Urban Renewal Mission
(JNNURM) are annexed.

(b) & (c): There has been time and cost overruns in some of these projects due to non-
availability of encumbrance free land, rise of prices of construction materials, reluctance
of slum dwellers / beneficiaries to shift temporarily in cases of in-situ redevelopment
projects etc. The Ministry reviews status of ongoing projects under these schemes
through Quarterly and Monthly Progress Reports, in the meetings of Central Sanctioning
and Monitoring Committee (CSMC) and review meetings at the level of Secretary
(HUPA). Through these reviews, State/UT Governments have been advised to complete
the on-going projects at the earliest within the extended period of INNURM i.e. by
31.03.2017.

(d): Under BSUP and IHSDP components of JNNURM, a total of 1507 projects for
construction of 12,40,904 houses were approved. Till now, construction of 10,65,535
houses have been completed of which 9,06,168 houses have been occupied by the
identified beneficiaries, whereas 1,50,320 houses are under construction in 465 on-going
projects.
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Annexure referred in answer to LSUSQ No - 2253 due for 15.03.2017

State/UT wise details of ongoing projects alongwith physical and financial
progress under BSUP and IHSDP components of JINNURM

BSUP IHSDP Grand Total
Sl. Name of the No. Pf Houses under No. .Of Houses under No. f)f Houses under
No. State/ UT 0?3.222 construction 0?3.222 construction 0?3.222 construction
P (Njo s) (Nos) p(NJos) (Nos) P (Njos) (Nos)
1 Andhra Pradesh 4 4,152 3 1,611 7 5,763
2 Bihar - - 18 8,589 18 8,589
3 Chhattisgarh 6 3,348 10 1,634 16 4,982
4 Goa - - - - - -
5 Gujarat 3 3,286 12 3,550 15 6,836
6 Haryana - - 12 396 12 396
7 Himachal Pradesh 1 58 4 1,049 5 1,107
8 Jammu & Kashmir 4 415 22 1,601 26 2,016
9 Jharkhand 6 263 10 1,548 16 1,811
10 @ Karnataka 3 69 - - 3 69
11 w Kerala 7 2,158 41 1,285 48 3,443
12 9 Madhya Pradesh 4 528 11 1,341 15 1,869
13 Maharashtra 31 14,882 57 14,456 88 29,338
14 Orissa 5 227 27 2,073 32 2,300
15 Punjab 1 192 4 599 5 791
16 Rajasthan - - 55 9,416 55 9,416
17 TamilNadu 6 11,432 7 571 13 12,003
18 Telangana 12 5,782 8 1,793 20 7,575
19 Uttar Pradesh 33 4,665 86 7,088 119 11,753
20 Uttrakhand 4 196 17 1,129 21 1,325
21 West Bengal 55 8,242 29 1,507 84 9,749
Sub- total (States) :- 185 59,895 433 61,236 618 1,21,131
22 Arunanchal Pradesh 1 752 - - 1 752
23 @& Assam 2 1,844 7 559 9 2,403
24 2 Manipur - - 1 7 1 7
25 +  Meghalaya 2 344 1 16 3 360
26 § Mizoram 3 18 - - 3 18
27 £ Nagaland 1 68 1 1,348 2 1,416
28 2 Sikkim 1 33 - 1 33
29 Tripura
Sub- total (NE States) :- 10 3,059 10 1,930 20 4,989
30 «» A&NIsland (UT)
31 -2 Cchandigarh (UT) - - - -
32 2 D&N Haveli (UT) 1 48 1 48
33 E Daman & Diu (UT) - - - -
34 5 Delhi (UT) 4 24,000 4 24,000
35 ‘£ Lakshdweep (UT) - - - - - -
36 Puducherry (UT) 1 80 1 72 2 152
Sub- total (UT) :- 5 24,080 2 120 7 24,200
Total (BSUP):- 200 87,034 445 63,286 645 1,50,320

Monitoring Division- MOHUPA
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